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No. 15/XXXV1(3)/2018/66(1)/2017
Dated Dehradun, January 05, 2018

NOTIFICATION
Miscellaneous

In pursuance of the provisions of Clause (3) of Article 348 of the

Constitution of India, the Governor is pleased to order the publication of the
following English translation of ‘The Uttarakhand Shops and Establishments

(Regulation of Employment and Conditions of Servic

€) Bill, 2017' (Adhiniyam

Sankhya 03 of 2018).

As passed by the Uttarakh_and Legislative Assembly and assented to

by the Governor on 03 January, 2018,

flovHogo (3R0F0) 05 fAGTM / 44—2018—100+500 (Fvqer /Afvmad) |
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No. 129/XXXVI1(3)/2026/25(1)/2026
Dated Dehradun, April 17, 2026

NOTIFICATION

Miscellaneous

In pursuance of the provisions of Clause (3) of Article 348 of the
Constitution of India, the Governor is pleased to order the publication of the
following English translation of ‘The Uttarakhand Shops and Establishments
(Regulation of Employment and Conditions of Service) (Amendment) Act,
2026’ (Adhiniyam Sankhya 06, of 2026)

1

As passed by the Uttarakhand Legislative Assemble and assented to

by the Governor on 15 April, 2026.

THE UTTARAKHAND SHOPS AND ESTABLISHMENTS

(REGULATION OF EMPLOYMENT AND CONDITIONS OF SERVICE)
(AMENDMENT) ACT, 2026 |

[Uttarakhand Act No. 06 Of 2026]

further to amend the Uttarakhand Shops and Establishments (Regulation of Employment and
Conditions of Service) Act, 2017 (Act No 03 of 2018),

Be it enacted by Uttarakhand State Legislature in the Seventy-seventh Year of the Republic of
India as follows :-

Short title, extent 1 (1) This Act may be called the Uttarakhand Shops and
and Establishments (Regulation of Employment and Conditions

commencement of Service) (Amendment) Act, 2026.

(2) 1t shall extend to the whole State of Uttarakhand.

(3) It shall come into force at once.

Amendment of 2. In sub-section (2) of the section (1) of the Uttarakhand Shops and

Section 1 d Establishments (Regulation of Employment and Conditions of
Service) Act, 2017 (Uttarakhand Act No 03 of 2018) (hereinafter
referred to as the principal Act), for the word “ten”, the word
“twenty” shall be substituted;
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Amendment of
Section 8

Amendment of
Section 9

i

Amendment of
| Section 19

Repeal and
saving

-
I,

4.

(i)

(iii)

(M

@

In section 8§ of the principal Act-

In sub-section (1) for the word “nine hours™ and “five hours”,
the words “ten hours” and “six hours™ shall respectively be
substituted. ' g

For sub-section (2} of the principal Act, the following sub-

* section shall be substituted, namely:-

“(2) In any shop or establishment, the total number of
hours of work in a shift including the rest interval shall
not exceed twelve hours.”

In sub-section (3) for the words “nine hours” and “one
hundred and twenty five” the words “ten hours” and “one
hundred and forty four hours” shall respectively be
substituted. o

In section 9 of the principal Act, for the words “nine hours”,
the words “ten hours” shall be substituted.

For section 19 of the principal Act, the following section shall
be substituted, namely:-

“19, Every employer of shop and establishment shall
furnish an annual return, in such a form and manner
(including electronic forim), as may be prescribed.”

The Uttarakhand Shops and Establishments (Regulation of
Employment and Conditions of Service) (Amendment)
Ordinance, 2025 is hercby repealed.

Notwithstanding such repeal, anything done or any action

taken under said Ordinance, shall be deemed to have been
done or taken under the corresponding provisions of this Act.

By Order,

ARVIND KUMAR,
Additional Secretary.
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Statement of Objectives and reasons

Under the Uttarakhand Shops and Establishments (Employment
Regulation and Conditions of Service) Act, 2017, to increase the seﬂes of
shops in the State, to facilitate opening of new shops, to encourage
investment, to make the working hours of shops flexible and to reduce the
administrative burden, to increase the efficiéncy of shops for the ease of
doing business of the Government of India, global competition and
economic growth and to provide more working opportunities to the

workers, an Ordinance was promulgated to amend certain sections of the

said Act.
2- The Proposed bill is replacing bill of the said Ordinance and fulfills the

aforesaid objectives.

Pushlizar Singh Dhami
Chief Minister
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